OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

: CIRCULAR

-

Subject:- Demise of Sh. Ashok Lakhanpall, revered father of Ms. Ashima
Lakhanpall, Ld. JMFC (NI Act) Digital Court-01, Shahdara
District, Karkardooma Court Complex, Delhi.
ot

With profound sorrow and grief, this is to inform that Sh. Ashok
Lakhanpal, revered father of Ms. Ashima bakfianpan, Ld. JMFC (NI Act) Digital
-ouxt-1. Shaidars District. Karkardooma Cous Complex. Delhi®has left for his
ey soode eu 2505 2005

The cremaivon shall take place today ic. on 26.05.2025 (Monday) at

30 A M. at the Cremation Ground behind KVM School, Civil Lines, Ludhiana_
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ey arfomnation and neeessary action to:-

e £ Bewmmrsr Gemeral, High Court of Delhi, New Delhi,

T 4 Pramcipel District & Sessions Judges, all Court Complexes, Delhi.

The {4 Principal Judge, Family Courts (HQs), Dwarka Courts Complex, Dwarka, New Delhi
® %8 reguest 1o circulate this circular amongst all the Judges, Family Courts in their respective

"
[}

~t

I'he Ld. Principal Secretary (Law, Justice & Legislative Affairs), GNCTD, Delhi Sachivalya,
New Delhi

5. The Ld. Chairperson, Delhi Judicial Academy, Sector-14, Dwarka, New Delhi

6. All the Id. Judicial Officer, Central District, Tis Hazari Courts, Declhi & on
Deputation/Diverted Capacity.

7. The Ld. Member Secretary, Delhi State Legal Services Authority, Rouse Avenue District
Court, New Delhi.

8. The PSto Ld. Principal District & Sessions Judge (HQs.), Delhi.

9. All the Ld. ACJs of al] Courts Complexes of Delhi with the request to circulate the same to
the Judicial Officers of their respective districts.

10. Protocol Branch (Central), Tis Hazari Court, Delhi with the direction to bring this circular to

Saket, KK D Courts, Delhi.
M Branch for uploading on LAYERS/on Centralized ite also,
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